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Shri T H Vijay Prasad, PCS representing petitioner present. Shri T Harish
Chowdhary, counsel for respondents present and submitted that a proposal has
been served on the other side for the purpose of compromise and PCS for the
petitioner has also submitted a counter proposal, copy of which is served to the
respondents. Counsel for respondents stated that there is one more connected
matter and they are willing to participate in the discussions regarding the
settlement and are opened to negotiations for which they prayed time. PCS
representing the petitioner reported that he will consult with his client and make
arrangements for the discussions between the parties and report the final
outcome of the same. Time enlarged at request. Put up on_31.03.2017 at 10.30
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